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(Ncxie)

AppIicant

1. Lt. Governor of Delhi
through
Chief Secretary
Delhi Adninistration
Delhi.

2. Director of Education
Delhi

Delhi Adninistration
Delhi. Respondents.

/rao/

(None )

ORDER (Oral)

Hon ble Mr. Justice K.M.Agarwal, Chairman

None is present for either of the parties.

Earlier also no one appeared either on behalf of the

applicant or on behalf of the respondents. It appears

that no one is interested in prosecuting this OA.

Accordingly, it is hereby dismissed for want of

prosecut ion,

(K.M.AGARWAL)
CHAIRMAN

(R.K.AHOOJA)
MB©ER(A)


